Uttar Pradesh Shasan
Nagar Vikas Anubhag-1

In pursuance of the provisions of clause (3) of Article 348 of the Constitution, the
Governor i1s pleased to order the publication of the following English translation of
Notification no.- 2036/9-1-2022-13T.A. /20 dated July 22 , 2022.

NOTIFICATION
No.- 2036 /9-1-2022-13T.A. /20
Lucknow; Dated: July 22 , 2022

WHEREAS Government Notification no.-2034/IX-1-2020-13T.A./20 dated December
04, 2020 was issued and published in the Gazette on the same date with a view to invite
objections and suggestions from the general public with respect to the inclusion of the
areas specified in the Schedules below in the transitional area of Nagar Panchayat Salon in
District Raebareli as required by sub-section (1) section 4 of the Uttar Pradesh
Municipalities Act, 1916 (U.P. Act no-II of 1916);

AND WHEREAS objections and suggestions received in pursuance of said
notification were disposed of vide Government Order no.-1659/9-1-2022-13T.A./2020
dated June 28, 2022.

NOW, THEREFORE, in exercise of the powers under clause (2) of Article 243-Q of
the Constitution of India read with sub-section (2) of section 3 of the Uttar Pradesh
Municipalities Act, 1916 (U.P. Act no. 2 of 1916) and in partial modification of
Notification no.-2371-T/9-A-45-T(1)-68, dated October 11, 1971 and other previous
notifications issued in this behalf, the Governor having regard to the population of the area,
the density of the Population therein, the revenue generated for local administration, the
percentage of employment in non-agricultural activities, the economic importance and such
other factors is pleased to include the areas specified in the Schedules below in the
transitional area of Nagar Panchayat Salon in District Raebareli for the purposes of Part
IX-A of the Constitution.

SCHEDULE-1
The transitional area of Nagar Panchayat Salon in District Raebareli :-
Old Boundary Gata New Boundary Gata
[1] NORTH GATA NO . [1] NORTH GATA NO.
823, 832, 861, 847, 852, 855, | 1785, 1786, 1774, 1782, 1783, 1778, 1779, 1780, 1773, 1772,
861,863, 878,872,875 1771, 1770, 1708, 1705, 1704, 1702, 1689, 1679, 1686, 1675,

1674, 1643, 1634, 1653, 1632, 1631, 1627, 1628, 1626, 1625,
1624, 1623, 1622, 1619, 1617, 1533, 1532, 1531, 1423, 1425,
1420, 1412, 1413, 1414, 1415, 1370, 1363, 1362, 1359, 1358,
1367, 1356, 1355, 1354, 1353, 1352, 1351, 1349, 1348, 1347,
1341, 1340, 1339, 1338, 1325, 1324, 1304, 1303, 1302, 1300,
1258, 1256, 1248/3981, 1398, 1243, 1238, 1239, 1241, 1218,
1216, 1214, 1213, 1212, 1282,1179, 1172, 1160, 1161, 562,
559, 557, 558 65,58, 57,56,52, 13, 02, 03, 01

Boundary Village- Poore Alihasan, Poore Karamkhan, Poore
Babu.




[2] SOUTH GATA NO.

2741, 2742, 2743, 2904, 2905,
2900, 2899, 2896, 2890, 2883,
2950, 2956, 3511, 3510, 3527,
3538, 3537, 3666, 3667,3664

[2] SOUTH GATA NO.

2360, 2361, 2362, 2363, 2364, 2371, 2385, 2387, 2391, 2436,
2451, 2455, 2460, 2461, 2462, 2463, 2474, 2473, 2474, 2475,
2476, 3244, 3250, 3257, 3273, 3274, 3275, 3279, 3293, 3296,
3303, 3307, 3314, 3320, 3321,3323, 3322, 3327, 3329,3338,
3333, 3332, 3395,3397, 3398, 3399, 3410, 3460, 3473, 3617,
3621, 3622, 3623, 3624, 3637, 3636, 3638, 3643, 3641, 3848,
3851, 3861, 3862, 3864, 3818, 3815, 3814, 3813, 3812, 3781,
3771, 3746, 3745, 3744, 3743, 3741, 3734, 3733, 3732, 3731,
3729, 3728, 3727, 3726, 3725, 3731, 1805, 1803, 3720
Boundary Village- Poore Rajamiya, Poore Shivdin, Terhau.

[3] EAST GATA NO.

3663, 3705, 3704, 3703, 3884,
3885, 808, 796, 861, 813, 826,
827, 828, 29, 830

[3] EAST GATA NO.

477, 478, 479, 480, 499, 502, 504, 513, 514, 571, 575, 577,
579, 580, 582, 584, 585, 581, 355, 352, 351, 349, 348, 387,
287,278, 277,279, 280, 281, 282, 283, 284, 285, 273, 260,
Boundary Village- Auna Sadra, Majra Katka, Manikpur road to
Block.

[4] WEST GATA NO.
879, 625, 626, 628, 630, 334,
642, 643, 647, 645, 697, 694,
740, 748, 743, 731, 732, 733,
734, 735, 736, 2720, 2721,
2722, 2723, 2724, 2725, 2735,
2738

[4] WEST GATA NO.
04, 06,09,20, 21, 129, 130, 131, 125, 133, 134, 154, 155, 157,
158, 159, 161, 162,251,250, 269, 271, 276, 277, 278, 279, 297,
298, 213, 2132, 2133, 2134, 2135, 2136, 2137, 2139, 2140,
2141, 2142, 2143, 2144, 2145, 2149, 2150, 2155, 2310, 2311,
2312, 2331, 2332, 2335, 2337, 2352, 2353, 2355, 2359

SCHEDULE-2

Area being included in the Extended area of Nagar Panchayat Salon in

District Raebareli :-

Sr. No. Name of Villages /Revenue Villages Included Area
1 Salon Rural Total Area
2 Auna Sadra Total Area
(Amrit Abhijat)

Principal Secretary




